ST Ph.:- 01572-248009

s REGIONAL OFFICE
% RAJASTHAN STATE POLLUTION CONTROL BOARD
h | SHIV_SINGHPURA HOUSING BOARD, NAWALGARH ROAD SIKAR - 332001
RPCB/RO-Sikar/Legal 191/ 386 Date: |} ] ) 2020
To,

The Register General
National Green Tribunal
Centeral Zonal Bench,
Bhopal-462011 (M.P.)

Sub:- Report of joint committee constituted in 0.A. No.27/2019 (CZ) in the
matter of Jagdish Gurjar V/s Assistant Conservator of Forest &
Others.
Ref:- Hon’ble NGT order dated 13.07.2020.
Sir,

With reference to above, please find enclosed herewith report of joint
committee constituted in O.A. No0.27/2019 (CZ) in the matter of Jagdish Gurjar
V/s Assistant Conservator of Forest & Others. Submitted for kind consideration
please.

Yours Sincerely,
Encl:- As above P
et
(Neeraj Sharma)
Nodal Officer



REPORT OF JOINT COMMITTTEE CONSTITUTED 1IN

O.A. NO. 27/2019 (CzZ) IN THE MATTER OF

JAGDISH GUJAR vV/S ASSISTANT FOREST

CONSERVETOR & OTHERS ORDER DATED 13.07.2020

PASSED BY HON;BLE TRIBUNAL

¢ 5 That Hon’ble National Green Tribunal has
been pleased to passed order dated
13.07.2020 and constituted a joint

committee consisting:-

i. Assistant Forest Conservator, Sikar
ii. Collector, Sikar
- = A3 State Pollution Control Board.

Hon’ble Tribunal directed the aforesaid

committee to visit the place and submit

the action taken report within six weeks.

The State Pollution Control Board will be

a nodal agency for coordination and

logistic support.

2 That in pursuance to order dated

13.07.2020 Assistant Forest Conservator,

Sikar, State Pollution Control Board

appointed Regional Officer, Sikar and

District Collector, Sikar appointed Sh.
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Sadhu Ram Jat, Sub Divisional Officer,
Neem Ka Thana.A copy of the orders are
submitted herewith and marked as Annexure-
1.

X, That Assistant Forest Conservator, Sikar
has submitted his factual report dated
19.08.2020. The details given by them Sh.
Rameshwar Lal Gujar filed appeal on
05.08.2019 in Revenue Court, Sikar and
Hon’ble Rajasthan High Court, Jaipur. A
copy of the factual report is submitted
herewith and marked as Annexure-2.

4. That, thereafter, it has been decided that
a joint inspection should be held by the
joint committee as under:-

x. Sub Divisional Officer (nominated by
the District Collector, Sikar).
- Assistant Forest Conservator, Sikar
k3 Regional Officer, Rajasthan State
Pollution Control Board, Sikar.
In pursuance to aforesaid decision a
joint inspection was held on 02.09.2020.

Prior to aforesaid joint inspection proper
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acknowledgement/information has been given
to the Applicant Shri Jagdish Gujar
through SMS and Mobile conversation. It is
further submitted that, thereafter, the
Committee Members inspected encroachment
of forest land by Sh. Rameshwar Lal Gujar.
The committee also took photograph of the
site inspection which are annexed along
with joint inspection report dated
02.09.2020. A copy of the joint inspection
report dated 02.09.2020 along with
Photograph is submitted herewith and
marked as Annexure-3.

Report is being submitted for kind perusail of

Hon’ble Tribunal.

s
(Sadé;ﬁﬁ (Neeraj Sharma)

SDngﬂeem Ka T (Regional Officer)
A G R.S:{P.C.B., Sikar
.onvw1nﬂb

arfirg anflreT®
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3 ) .

(Virendra Singh Krishnia)
ACF, Sikar
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N7y~ RAJASTHAN STATE POLLUTION CONTROL BOARD

ek Rt Wil s 4, Institutional Area, Jhalana Doongri, Jaipur.
Phone: 5101871, 5101872, EAPBX: 5159600, 5159699 FAX: 5159694-97

SPEED-POST

NGT-MATTER
MOST URGENT

No.F.10 (314) RPCB/Legal/NGT/ 2019 / Lpo Dated: 2-6.9 65 o

Regional Officer,

Regional Office,

Rajasthan State Pollution Control Board,
Sikar,

Sub:- Compliance of Hon’ble NGT order dated 13.07.2020 in Original Application
27/2019 Jagdish Gujjar Vs Assistant Conservator of Forest & Others passed by the
Hon’ble NGT.

Ref:-  Hon’ble NGT order dated 13.07.2020.

Sir,

With reference to above subjected matter and referred order it is to inform that the
Hon’ble NGT has passed order dated 13.07.2020 (Copy enclosed along with copy of
complaint) inter-alia as follows;-

“By filing the present application, it is alleged that the land situated in khasra no. 1164,
Village Bihar, Tehsil Sikar, Rajasthan is a SJorest land and non-applicant no.3
encroached the forest land and build up a house against which the applicant has made a
compliant and on inquiry the Forest Department seized the property of non-applicant
no.3 and put lock on it and pasted notice that the said property is forest property. Due to
certain political influence the same has again been returned to non-applicant no.3 and
thus, issue of environment has been raised by the applicant for encroachment of the
Jorest land and cutting of the forest trees.

L. We deem it just and proper to call a report from a Joint Committee consisting of:- (i)
Assistant Forest Conservator, Sikar, Rajasthan;

(ii) Collector Sikar;

(iii) State Pollution Control Board.

2. The Committee is directed to visit the place and submit the action taken report within
six weeks. The State PCB will be the nodal agency for coordination and logistic support.

3. The report in the matter be Jiled by the Committee by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/ OCR Support PDF and not in the Jorm of
Image PDF,

4. Applicant is directed to supply the required documents and copy of the application to
the members of the Committee within a week.”

In view of above, you are hereby appointed as Nodal Officer on behalf of the State

Board with the direction to ensure the compliance of Hon’ble NGT order dated 13.07.2020
and submit the compliance report to this office also.
Encl: As above

Yours sincerely,

Member $ecretary

[
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